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TAF UAT T AT ATTAFRR, TATq Forear Afrede, e, w@tas e afseee, [er-

frerrs, fi9-855107 & forfera & fram Smamm siiv Sa 389 e SuafHa gnf s @ew arfasry,
AATHRAT ol AT & § AT e ra@rht  A1eqw F qAaTS 7 SAGE TG FT 37T TlT U qreqdy v
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3 srfarfaam it amer 209 ¥ 3T-aT (2) F e Ferm yrierr g Ay Ay wrg oft srger sifaw grm

T ATEAT % e A ATAT S T TR 3 G 31T A1 Suere § S Raeg =aftr g
TETH YIS o6 ST HIATAT § ITehT (A0 T ST FohalT & |

ELGl
HISTEaR g sIqg=T

sftarfeg | AfEufRa
% | P @E - S & A oy | Praram
' (TFE) | (FRM)

1 Fremeisr | sTHwS FAFIT 17 (409) 3725 0.201 0.0813
3730 0.023 0.0092

3731 0.021 0.0085

1332 0.001
2 | fromist | oS SERIE 52 (68) 0.0002

1334 0.006 0.0025
1335 0.002 0.0010
1398 0.005 0.0021
1399 0.023 0.0092
1400 0.041 0.0167
1401 0.032 0.0130
1402 0.023 0.0092
1404 0.030 0.0123
1405 0.027 0.0111
1407 0.031 0.0127
1408 0.028 0.0113
1421 0.040 0.0160
1422 0.039 0.0156
1425 0.038 0.0154
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1426 0.024 0.0097

1440 0.010 0.0042

1441 0.009 0.0035

1442 0.013 0.0052

1443 0.012 0.0048

1454 0.011 0.0043

1455 0.020 0.0081

1458 0.042 0.0169

1459 0.051 0.0206

1467 0.051 0.0205

1469 0.049 0.0198

1484 0.037 0.0151

1485 0.087 0.0351

1486 0.018 0.0073

1487 0.054 0.0217

1491 0.016 0.0067

1492 0.001 0.0003

1493 0.234 0.0948

1494 0.067 0.0271

1495 0.028 0.0112

1496 0.062 0.0250

3 | frorris | s AT 46 (66) 145 0.005 | 0.0021

146 0.054 0.0218

147 0.014 0.0055

4 EGRIS ERSSIE] T 48 (67) 130 0.004 0.0016

131 0.075 0.0305

132 0.030 0.0122

134 0.028 0.0113

135 0.022 0.0090

138 0.022 0.0088

139 0.014 0.0057

140 0.040 0.0162

141 0.008 0.0032

166 0.013 0.0051

170 0.014 0.0057
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171 0.023 0.0095

173 0.023 0.0093

176 0.042 0.0170

178 0.058 0.0235

236 0.009 0.0037

237 0.015 0.0059

238 0.028 0.0113

239 0.071 0.0287

240 0.035 0.0140

241 0.100 0.0405

242 0.025 0.0102

243 0.055 0.0221

246 0.005 0.0019

255 0.067 0.0271

258 0.159 0.0644

263 0.030 0.0120

271 0.113 0.0459

272 0.091 0.0367

273 0.166 0.0673

277 0.075 0.0302

278 0.077 0.0310

279 0.146 0.0590

284 0.113 0.0459

285 0.102 0.0411

286 0.019 0.0076

290 0.007 0.0026

291 0.008 0.0032

297 0.044 0.0179

298 0.054 0.0219

303 0.121 0.0488

305 0.060 0.0241

FrerisT | sTEis EEIRIIERS 45 (69) 402 0120 0.0485

453 0.195 0.0789

454 0.239 0.0967
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455 0.048 0.0195

495 0.123 0.0499

497 0.025 0.0103

498 0.089 0.0360

499 0.036 0.0147

501 0.015 0.0060

505 0.026 0.0104

557 0.025 0.0101

567 0.004 0.0016

568 0.099 0.0402

569 0.119 0.0480

589 0.041 0.0165

591 0.142 0.0576

592 0.189 0.0766

593 0.015 0.0060

594 0.027 0.0110

595 0.065 0.0264

596 0.182 0.0737

597 0.202 0.0817

599 0.119 0.0480

600 0.398 0.1611

601 0.133 0.0540

602 0.055 0.0223

603 0.183 0.0740

604 0.011 0.0043

607 0.068 0.0274

. . — . 281 0.051
6 Fherisr | STt | et wrferamis | 87 (102) 0.0207

282 0.038 0.0153

283 0.020 0.0081

284 0.077 0.0310

285 0.099 0.0402

286 0.084 0.0338

287 0.066 0.0265

290 0.007 0.0028

298 0.050 0.0200
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299 0.020 0.0080

1696 0.020 0.0081

1789 0.032 0.0131

1810 0.034 0.0138

1836 0.005 0.0018

1837 0.016 0.0066

1838 0.024 0.0096

1840 0.032 0.0130

1841 0.054 0.0220

1842 0.046 0.0185

1843 0.049 0.0200

1845 0.011 0.0044

1846 0.003 0.0013

1847 0.071 0.0289

1848 0.027 0.0110

1849 0.234 0.0946

1850 0.006 0.0025

1855 0.040 0.0164

1875 0.009 0.0038

1880 0.001 0.0006

1881 0.025 0.0100

1882 0.029 0.0118

1883 0.078 0.0315

1884 0.038 0.0156

1885 0.092 0.0374

1886 0.025 0.0101

1899 0.006 0.0023

1900 0.068 0.0274

1901 0.090 0.0365

1902 0.038 0.0152

1903 0.002 0.0009

1928 0.009 0.0038

1929 0.036 0.0146

1931 0.004 0.0018

1932 0.062 0.0253

1933 0.003 0.0013




[T &% 3(ii)]
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1935 0.024 0.0097
1936 0.043 0.0174
1937 0.102 0.0412
1938 0.077 0.0310
1939 0.021 0.0086
1940 0.078 0.0316
1941 0.070 0.0283
1942 0.011 0.0043
1943 0.045 0.0181
1944 0.072 0.0293
1945 0.015 0.0063
1946 0.106 0.0427
1947 0.200 0.0810
1948 0.029 0.0116
1950 0.051 0.0205
1958 0.095 0.0385
1959 0.033 0.0132
1963 0.060 0.0243
1967 0.020 0.0083
1968 0.002 0.0007
2474 0.007 0.0029
2476 0.038 0.0153
2477 0.133 0.0538
2478 0.199 0.0806
2479 0.006 0.0026
2496 0.022 0.0087
2515 0.121 0.0491
2516 0.026 0.0107
2517 0.121 0.0491
2518 0.101 0.0410
2519 0.103 0.0419
2528 0.002 0.0009
2529 0.069 0.0280
2530 0.043 0.0173
2531 0.040 0.0160
2534 0.043 0.0173
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2535 0.026 0.0105

2550 0.019 0.0078

2551 0.012 0.0050

2554 0.034 0.0139

5518 0.006 0.0023

rermsr | wfar EREIELE 86 (103) 1919 0.096 0.0390

1920 0.072 0.0291

1922 0.105 0.0427

1923 0.106 0.0428

1924 0.067 0.0271

1929 0.065 0.0264

1930 0.019 0.0078

o | wfsaT EECIELRA] 151 (107) 1465 0.004 0.0016

1496 0.008 0.0034

1565 0.018 0.0074

1566 0.024 0.0095

1567 0.066 0.0267

1568 0.062 0.0250

1593 0.027 0.0108

1594 1.303 0.5271

1598 0.092 0.0373

1614 0.130 0.0528

1615 0.025 0.0101

1719 0.019 0.0076

rermier | oA AT 150 (106) 7 0.001 0.0004
11 0.036 0.0147
14 0.011 0.0044
15 0.172 0.0696
17 0.778 0.3149
18 0.339 0.1371
19 0.820 0.3320
24 0.014 0.0056
42 0.016 0.0065
63 0.012 0.0048
64 0.040 0.0163

65 0.050 0.0202
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66 1.049 0.4245
67 0.843 0.3413
68 1.728 0.6994
69 0.488 0.1974
70 0.091 0.0369
102 0.202 0.0818
103 0.253 0.1022
104 0.092 0.0374
105 0.204 0.0824
106 0.363 0.1468
108 0.009 0.0037
109 0.027 0.0110
110 0.022 0.0087
113 0.548 0.2220
115 0.493 0.1994
116 0.279 0.1128
117 0.080 0.0323
118 0.338 0.1366
126 0.922 0.3729
130 0.124 0.0502
131 0.006 0.0023
242 0.003 0.0014
245 0.128 0.0519
246 0.243 0.0985
247 0.061 0.0248
248 0.136 0.0550
249 0.122 0.0493
250 0.041 0.0168
283 0.015 0.0060
285 0.002 0.0009
364 0.016 0.0066
366 0.147 0.0596
574 0.012 0.0047
577 0.034 0.0138
578 0.185 0.0748
579 0.076 0.0309
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594 0.051 | 0.0205
10 | Fporeisr | o A1 115 (105) | 858 0.215 | 0.0870
11 | Froreier | e TERTRT-2 115 (105) | 946 0.344 | 0.1393

947 0.107 | 0.0433

948 0.115 | 0.0467

949 0.153 | 0.0617

950 0.230 | 0.0932

951 0.022 | 0.0088

1033 | 0.251 | 0.1015

1034 | 0.144 | 0.0581

1035 | 0.129 | 0.0522
12 | frorier | @Ay | wrfemamar | 117 (155) 2 0.023 | 0.0093

3 0.033 | 0.0134

4 0.054 | 0.0218

5 0.043 | 0.0175

6 0.062 | 0.0253

7 0.034 | 0.0138

8 0.053 | 0.0215

9 0.098 | 0.0396

10 0.120 | 0.0486

11 0.083 | 0.0334

14 0.101 | 0.0410

15 0.063 | 0.0255

16 0.051 | 0.0207

18 0.027 | 0.0110

19 0.030 | 0.0123

20 0.061 | 0.0249

21 0.047 | 0.0192

22 0.071 | 0.0288

23 0.020 | 0.0082

24 0.025 | 0.0099

26 0.011 | 0.0043

27 0.018 | 0.0073
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28 0.025 0.0101
38 0.020 0.0080
39 0.026 0.0107
40 0.027 0.0109
41 0.010 0.0042
42 0.018 0.0074
43 0.017 0.0071
44 0.030 0.0120
45 0.120 0.0488
46 0.032 0.0130
47 0.126 0.0511
48 0.007 0.0029
52 0.023 0.0094
55 0.026 0.0107
56 0.031 0.0124
57 0.038 0.0153
58 0.042 0.0171
59 0.088 0.0358
60 0.084 0.0339
130 0.093 0.0375
131 0.199 0.0805
132 0.220 0.0889
133 0.031 0.0127
134 0.031 0.0127
135 0.026 0.0106
136 0.063 0.0255
137 0.073 0.0293
138 0.012 0.0050
143 0.158 0.0641
144 0.102 0.0412
145 0.058 0.0234
146 0.050 0.0201
147 0.134 0.0543
168 0.052 0.0212
169 0.044 0.0177
170 0.045 0.0181
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171 0.037 | 0.0149
172 0.114 | 0.0462
173 0.021 0.0085
174 0.137 | 0.0553
175 0.015 | 0.0059
176 0.016 | 0.0065
1166 | 0.019 | 0.0077
1168 | 0.015 | 0.0061
13 Fromers Eon AT 119 (154) 66 0.103 | 0.0417
82 0.002 | 0.0006
83 0.005 | 0.0019
84 0.049 | 0.0200
85 0.130 | 0.0524
86 0.218 | 0.0882
87 0.172 | 0.0697
88 0.197 | 0.0798
89 0.124 | 0.0502
90 0.162 | 0.0656
91 0.080 | 0.0324
92 0.238 | 0.0963
95 0.123 | 0.0499
96 0.221 0.0896
97 0.005 | 0.0018
98 0.037 | 0.0150
99 0.395 | 0.1598
101 0.013 | 0.0054
102 0.027 | 0.0108
103 0.243 | 0.0985
104 0.197 | 0.0796
107 0.009 | 0.0036
210 0.014 | 0.0056
312 0.196 | 0.0794
313 0.137 | 0.0554
314 0.026 | 0.0103
315 0.011 0.0046
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316 0.060 | 0.0244
317 0.018 | 0.0073
318 0.028 | 0.0115
319 0.044 | 0.0179
332 0.028 | 0.0113
333 0.059 | 0.0239
339 0.101 | 0.0407
340 0.013 | 0.0052
341 0.029 | 0.0118
342 0.013 | 0.0053
347 0.028 | 0.0112
348 0.030 | 0.0123
351 0.053 | 0.0214
352 0.326 | 0.1319
353 0.031 | 0.0124
354 0.405 | 0.1639
355 0.171 | 0.0692
356 0.195 | 0.0791
490 0.061 | 0.0248
494 0.024 | 0.0099
495 0.017 | 0.0071
496 0.024 | 0.0097

14 | Frericr RreraTh 120 (249) | 270 0.219 | 0.0888
271 0.097 | 0.0393
285 0.115 | 0.0465
286 0.064 | 0.0261
287 0.122 | 0.0495

15 | froremior St 145 (250) | 1481 0.049 | 0.0198
1501 0.424 | 0.1718
1502 | 0.309 | 0.1249
1505 | 0.091 | 0.0369
1508 | 0.314 | 0.1269
1509 | 0.084 | 0.0339
1510 | 0.371 | 0.1502
1514 | 0255 | 0.1034
1515 | 0.414 | 0.1677
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1528 0.084 0.0339
1627 0.109 0.0439
1628 0.053 0.0213
1629 0.001 0.0006
1631 0.023 0.0092
1636 0.050 0.0203
1637 0.013 0.0054
1638 0.020 0.0081
1640 0.027 0.0109
1766 0.020 0.0081
1767 0.164 0.0663
1768 0.213 0.0861
1769 0.032 0.0129
1770 0.303 0.1227
1771 0.113 0.0456
1772 0.057 0.0232
1779 0.198 0.0801
1780 0.143 0.0578
1781 0.172 0.0695
1786 0.192 0.0778
1790 0.164 0.0664
1792 0.016 0.0066
1793 0.288 0.1166
1794 0.109 0.0441
1798 0.282 0.1143
1800 0.679 0.2751
1801 0.368 0.1489
1802 0.132 0.0533
1803 0.582 0.2356
1804 0.026 0.0104
1806 0.045 0.0184
1807 0.132 0.0536
2271 0.008 0.0033
2273 0.157 0.0637
2274 0.133 0.0539
2276 0.220 0.0892
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[®T. &. W/207/CON/NJP/LAND/AUB-TKG]
TSt FHTE, & ATHaear/(Feion)/aa. s f. T

MINISTRY OF RAILWAYS
[N.F. Railway (Construction) Organisation]|
NOTIFICATION
Maligaon, the 25th April, 2026

S.0. 2108(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railway
Amendment Act, 2008, the Central Government, after being satisfied that for the public purpose, the land, the brief
description of which is given in the Schedule annexed hereto, is required for execution, maintenance, management and
operation of Special Railway Project namely "Aluabari Road To Thakurganj” Double BG Railway Line" in the
district of Kishanganj in the State of Bihar, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of 30 (thirty) days, from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority, viz. District Magistrate Kishanganj, at his
“office at the Office of the District Magistrate, Kishanganj, Bihar-855107”, in office hours in writing and shall set out
the grounds thereof, and the Competent Authority shall give the objector an opportunity of being heard, either in person
or by legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final
in this regard.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid offices of the Competent Authority.

SCHEDULE
Mouza wise Schedule of Land

SL. Name of Name of L.R. | Areato be Area to be
No. District Police Name of Mouza | J.L.No. | Plot Acquired Acquired
Station No. (Acre) (Hectare)

1 | Kishanganj | Thakurganj Kanakpur 17 (409) | 3725 0.201 0.0813

3730 0.023 0.0092

3731 0.021 0.0085

2 | Kishanganj | Thakurganj Udragori 52 (68) | 1332 0.001 0.0002

1334 0.006 0.0025

1335 0.002 0.0010

1398 0.005 0.0021

1399 0.023 0.0092

1400 0.041 0.0167

1401 0.032 0.0130

1402 0.023 0.0092
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1404 0.030 0.0123
1405 0.027 0.0111
1407 0.031 0.0127
1408 0.028 0.0113
1421 0.040 0.0160
1422 0.039 0.0156
1425 0.038 0.0154
1426 0.024 0.0097
1440 0.010 0.0042
1441 0.009 0.0035
1442 0.013 0.0052
1443 0.012 0.0048
1454 0.011 0.0043
1455 0.020 0.0081
1458 0.042 0.0169
1459 0.051 0.0206
1467 0.051 0.0205
1469 0.049 0.0198
1484 0.037 0.0151
1485 0.087 0.0351
1486 0.018 0.0073
1487 0.054 0.0217
1491 0.016 0.0067
1492 0.001 0.0003
1493 0.234 0.0948
1494 0.067 0.0271
1495 0.028 0.0112
1496 0.062 0.0250
Kishanganj | Thakurganj Landhandara 46 (66) 145 0.005 0.0021
146 0.054 0.0218
147 0.014 0.0055
4 | Kishanganj | Thakurganj Kharna 48 (67) 130 0.004 0.0016
131 0.075 0.0305
132 0.030 0.0122
134 0.028 0.0113
135 0.022 0.0090
138 0.022 0.0088
139 0.014 0.0057
140 0.040 0.0162
141 0.008 0.0032
166 0.013 0.0051
170 0.014 0.0057
171 0.023 0.0095
173 0.023 0.0093
176 0.042 0.0170
178 0.058 0.0235
236 0.009 0.0037
237 0.015 0.0059
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238 0.028 0.0113
239 0.071 0.0287
240 0.035 0.0140
241 0.100 0.0405
242 0.025 0.0102
243 0.055 0.0221
246 0.005 0.0019
255 0.067 0.0271
258 0.159 0.0644
263 0.030 0.0120
271 0.113 0.0459
272 0.091 0.0367
273 0.166 0.0673
277 0.075 0.0302
278 0.077 0.0310
279 0.146 0.0590
284 0.113 0.0459
285 0.102 0.0411
286 0.019 0.0076
290 0.007 0.0026
291 0.008 0.0032
297 0.044 0.0179
298 0.054 0.0219
303 0.121 0.0488
305 0.060 0.0241
5 | Kishanganj | Thakurganj Bara Pokhar 45 (69) | 452 0.120 0.0485
453 0.195 0.0789
454 0.239 0.0967
455 0.048 0.0195
495 0.123 0.0499
497 0.025 0.0103
498 0.089 0.0360
499 0.036 0.0147
501 0.015 0.0060
505 0.026 0.0104
557 0.025 0.0101
567 0.004 0.0016
568 0.099 0.0402
569 0.119 0.0480
589 0.041 0.0165
591 0.142 0.0576
592 0.189 0.0766
593 0.015 0.0060
594 0.027 0.0110
595 0.065 0.0264
596 0.182 0.0737
597 0.202 0.0817
599 0.119 0.0480




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

600 0.398 0.1611
601 0.133 0.0540
602 0.055 0.0223
603 0.183 0.0740
604 0.011 0.0043
607 0.068 0.0274
Kishanganj Pothia Kasba Kaliyaganj | 87 (102) | 281 0.051 0.0207
282 0.038 0.0153
283 0.020 0.0081
284 0.077 0.0310
285 0.099 0.0402
286 0.084 0.0338
287 0.066 0.0265
290 0.007 0.0028
298 0.050 0.0200
299 0.020 0.0080
1696 0.020 0.0081
1789 0.032 0.0131
1810 0.034 0.0138
1836 0.005 0.0018
1837 0.016 0.0066
1838 0.024 0.0096
1840 0.032 0.0130
1841 0.054 0.0220
1842 0.046 0.0185
1843 0.049 0.0200
1845 0.011 0.0044
1846 0.003 0.0013
1847 0.071 0.0289
1848 0.027 0.0110
1849 0.234 0.0946
1850 0.006 0.0025
1855 0.040 0.0164
1875 0.009 0.0038
1880 0.001 0.0006
1881 0.025 0.0100
1882 0.029 0.0118
1883 0.078 0.0315
1884 0.038 0.0156
1885 0.092 0.0374
1886 0.025 0.0101
1899 0.006 0.0023
1900 0.068 0.0274
1901 0.090 0.0365
1902 0.038 0.0152
1903 0.002 0.0009
1928 0.009 0.0038
1929 0.036 0.0146
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1931 0.004 0.0018
1932 0.062 0.0253
1933 0.003 0.0013
1935 0.024 0.0097
1936 0.043 0.0174
1937 0.102 0.0412
1938 0.077 0.0310
1939 0.021 0.0086
1940 0.078 0.0316
1941 0.070 0.0283
1942 0.011 0.0043
1943 0.045 0.0181
1944 0.072 0.0293
1945 0.015 0.0063
1946 0.106 0.0427
1947 0.200 0.0810
1948 0.029 0.0116
1950 0.051 0.0205
1958 0.095 0.0385
1959 0.033 0.0132
1963 0.060 0.0243
1967 0.020 0.0083
1968 0.002 0.0007
2474 0.007 0.0029
2476 0.038 0.0153
2477 0.133 0.0538
2478 0.199 0.0806
2479 0.006 0.0026
2496 0.022 0.0087
2515 0.121 0.0491
2516 0.026 0.0107
2517 0.121 0.0491
2518 0.101 0.0410
2519 0.103 0.0419
2528 0.002 0.0009
2529 0.069 0.0280
2530 0.043 0.0173
2531 0.040 0.0160
2534 0.043 0.0173
2535 0.026 0.0105
2550 0.019 0.0078
2551 0.012 0.0050
2554 0.034 0.0139
5518 0.006 0.0023
7 | Kishanganj Pothia Chechuabari 86 (103) | 1919 0.096 0.0390
1920 0.072 0.0291
1922 0.105 0.0427
1923 0.106 0.0428
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1924 0.067 0.0271
1929 0.065 0.0264
1930 0.019 0.0078
Kishanganj Pothia Haldibari 151 (107) | 1465 0.004 0.0016
1496 0.008 0.0034
1565 0.018 0.0074
1566 0.024 0.0095
1567 0.066 0.0267
1568 0.062 0.0250
1593 0.027 0.0108
1594 1.303 0.5271
1598 0.092 0.0373
1614 0.130 0.0528
1615 0.025 0.0101
1719 0.019 0.0076
Kishanganj Pothia Shekhpura 150 (106) 7 0.001 0.0004
11 0.036 0.0147
14 0.011 0.0044
15 0.172 0.0696
17 0.778 0.3149
138 0.339 0.1371
19 0.820 0.3320
24 0.014 0.0056
42 0.016 0.0065
63 0.012 0.0048
64 0.040 0.0163
65 0.050 0.0202
66 1.049 0.4245
67 0.843 0.3413
68 1.728 0.6994
69 0.488 0.1974
70 0.091 0.0369
102 0.202 0.0818
103 0.253 0.1022
104 0.092 0.0374
105 0.204 0.0824
106 0.363 0.1468
108 0.009 0.0037
109 0.027 0.0110
110 0.022 0.0087
113 0.548 0.2220
115 0.493 0.1994
116 0.279 0.1128
117 0.080 0.0323
118 0.338 0.1366
126 0.922 0.3729
130 0.124 0.0502
131 0.006 0.0023




[T &% 3(ii)]

HILT =T TSI AT
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242 0.003 0.0014
245 0.128 0.0519
246 0.243 0.0985
247 0.061 0.0248
248 0.136 0.0550
249 0.122 0.0493
250 0.041 0.0168
283 0.015 0.0060
285 0.002 0.0009
364 0.016 0.0066
366 0.147 0.0596
574 0.012 0.0047
5717 0.034 0.0138
578 0.185 0.0748
579 0.076 0.0309
594 0.051 0.0205
10 | Kishanganj Pothia Sarogora-1 115 (105) | 858 0.215 0.0870
11 | Kishanganj Pothia Sarogora-2 115 (105) | 946 0.344 0.1393
947 0.107 0.0433
948 0.115 0.0467
949 0.153 0.0617
950 0.230 0.0932
951 0.022 0.0088
1033 0.251 0.1015
1034 0.144 0.0581
1035 0.129 0.0522
12 | Kishanganj Pothia Patilabhasa 117 (155) 2 0.023 0.0093
3 0.033 0.0134
4 0.054 0.0218
5 0.043 0.0175
6 0.062 0.0253
7 0.034 0.0138
8 0.053 0.0215
9 0.098 0.0396
10 0.120 0.0486
11 0.083 0.0334
14 0.101 0.0410
15 0.063 0.0255
16 0.051 0.0207
18 0.027 0.0110
19 0.030 0.0123
20 0.061 0.0249
21 0.047 0.0192
22 0.071 0.0288
23 0.020 0.0082
24 0.025 0.0099
26 0.011 0.0043




22

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

27 0.018 0.0073
28 0.025 0.0101
38 0.020 0.0080
39 0.026 0.0107
40 0.027 0.0109
41 0.010 0.0042
42 0.018 0.0074
43 0.017 0.0071
44 0.030 0.0120
45 0.120 0.0488
46 0.032 0.0130
47 0.126 0.0511
48 0.007 0.0029
52 0.023 0.0094
55 0.026 0.0107
56 0.031 0.0124
57 0.038 0.0153
58 0.042 0.0171
59 0.088 0.0358
60 0.084 0.0339
130 0.093 0.0375
131 0.199 0.0805
132 0.220 0.0889
133 0.031 0.0127
134 0.031 0.0127
135 0.026 0.0106
136 0.063 0.0255
137 0.073 0.0293
138 0.012 0.0050
143 0.158 0.0641
144 0.102 0.0412
145 0.058 0.0234
146 0.050 0.0201
147 0.134 0.0543
168 0.052 0.0212
169 0.044 0.0177
170 0.045 0.0181
171 0.037 0.0149
172 0.114 0.0462
173 0.021 0.0085
174 0.137 0.0553
175 0.015 0.0059
176 0.016 0.0065
1166 0.019 0.0077
1168 0.015 0.0061
13 | Kishanganj Pothia Pawakhali 119 (154) 66 0.103 0.0417
82 0.002 0.0006
83 0.005 0.0019




[T &% 3(ii)]
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84 0.049 0.0200
85 0.130 0.0524
86 0.218 0.0882
87 0.172 0.0697
88 0.197 0.0798
89 0.124 0.0502
90 0.162 0.0656
91 0.080 0.0324
92 0.238 0.0963
95 0.123 0.0499
96 0.221 0.0896
97 0.005 0.0018
98 0.037 0.0150
99 0.395 0.1598
101 0.013 0.0054
102 0.027 0.0108
103 0.243 0.0985
104 0.197 0.0796
107 0.009 0.0036
210 0.014 0.0056
312 0.196 0.0794
313 0.137 0.0554
314 0.026 0.0103
315 0.011 0.0046
316 0.060 0.0244
317 0.018 0.0073
318 0.028 0.0115
319 0.044 0.0179
332 0.028 0.0113
333 0.059 0.0239
339 0.101 0.0407
340 0.013 0.0052
341 0.029 0.0118
342 0.013 0.0053
347 0.028 0.0112
348 0.030 0.0123
351 0.053 0.0214
352 0.326 0.1319
353 0.031 0.0124
354 0.405 0.1639
355 0.171 0.0692
356 0.195 0.0791
490 0.061 0.0248
494 0.024 0.0099
495 0.017 0.0071
496 0.024 0.0097
14 | Kishanganj Pothia Chilhamari 120 (249) | 270 0.219 0.0888
271 0.097 0.0393
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285 0.115 0.0465
286 0.064 0.0261
287 0.122 0.0495
15 | Kishanganj Pothia Ghiagaon 145 (250) | 1481 0.049 0.0198
1501 0.424 0.1718
1502 0.309 0.1249
1505 0.091 0.0369
1508 0.314 0.1269
1509 0.084 0.0339
1510 0.371 0.1502
1514 0.255 0.1034
1515 0.414 0.1677
1528 0.084 0.0339
1627 0.109 0.0439
1628 0.053 0.0213
1629 0.001 0.0006
1631 0.023 0.0092
1636 0.050 0.0203
1637 0.013 0.0054
1638 0.020 0.0081
1640 0.027 0.0109
1766 0.020 0.0081
1767 0.164 0.0663
1768 0.213 0.0861
1769 0.032 0.0129
1770 0.303 0.1227
1771 0.113 0.0456
1772 0.057 0.0232
1779 0.198 0.0801
1780 0.143 0.0578
1781 0.172 0.0695
1786 0.192 0.0778
1790 0.164 0.0664
1792 0.016 0.0066
1793 0.288 0.1166
1794 0.109 0.0441
1798 0.282 0.1143
1800 0.679 0.2751
1801 0.368 0.1489
1802 0.132 0.0533
1803 0.582 0.2356
1804 0.026 0.0104
1806 0.045 0.0184
1807 0.132 0.0536
2271 0.008 0.0033
2273 0.157 0.0637
2274 0.133 0.0539
2276 0.220 0.0892
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| GRAND TOTAL | 43516 17.611 |

[F. No. W/207/CON/NJP/LAND/AUB-TKG]
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Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.




		2026-04-29T13:48:37+0530
	KUMER CHAND MEENA




